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DATE OF ORDER : 25" JULY, 2012.
Original Application No. 424/Jodhpur//2011.
;— Mr. Vivek Shah. for the applicant.

Mr. Ankur Mathur along with Mr. Vinit Mathur, for

respondent No. 2.

Mr. Dhirendra Pandey proxy for Mr. Kamal Dave, for

respondents No. 2 and 3.

The learned counsel for the applicant wishes to

withdraw this Original Applicatioh

s his cause has been

satisfied by the respondents. Permissign is granted. In view of

this. the O.A. 1s dismissed as with
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